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Cd) the JendJng fighres for the last three reported by NHB as under:-
years with break up for individual housing 
loans and loans to Real Este Promoters and 1988-89 - as. 888.4 crores 
Builders. sandioned by the Housing 
Corporation? 1989-90 - Rs. 1365.7 crores 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M.ARUNACHALAM): (a) As reported 
by NatlonalHousing bank. there are reported 
to be 53 Housing Finance Companies 01 
which two are in the public sector and 51 in 
privatel joint sector. 

-(b) HUDCO being a fully Govt. owned 
Company its linancing norms are approved 
by the Govt. As per existing norms 55% 01 
loanable funds of HUNDCO are earmarked 
for LIGIEWS category and balance 45% lor 
other categories. For other Housing Finance 
Companies no norms have been fixed by 
National Housing Bank Except that the 
eo.q.nles desIIouI aI availing retinance 
fiolll national Housing bank (NiB) have to 
aIIapt Interest rates prescrI)ed by the NHS. 

(c) The&a~"rf# ,nre~sofinCljviduai 
HauIlngf'IenceCon.,.antes are tlOf aV3!1ab1e 

with the oout. 

(d) I-IJOCO do not provide hOUSing loan 
dIraGtIy to individuals. However. during last 
tIlr. years HUlqcO had sanctioned loans. 
to one private builder as under:-

1988·89 -Rs.330.77lakhs 

1989-90 -Rs. Nil 

1.990-91 - Rs. 489.97 lakhs 

1991-92 - Rs. 297. 08 lakhs 

Lending figures for the other approved 
Housing Finance Compaines (excluding 
HUDCO) during the last three years are 

1990·91 - Rs. 2159.99 crores 

The breakup for individual housing loans 
and loans extended to promoters andbulkfers 
are not available. 

Shortage of Soft CO.ke In Deihl 

7449. SHRI TARA CHAND 
KHANDELWAl: 

SHRI GURUDAS KAMAT: 

Will the Minister of COAL be pleased to 
state: 

(a) whether there is steup shortage of 
soft coke in t!:le capital since the past two 
months; 

(b) if so, whether the poor people haw 
been largely affected as a resullhered: . 

(Clifso, whethertheGovemmenthave 
receIVed several prepresentaiJons 10 make 
availability 01 soft coke In the capital: and 

(d) if so, by the GovemrTlE!nt propose to 
take effective steps in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COAL(SHRI S.B. 
NYAMAGOUDA): (a) to (d). Soft coke 
supplies to Qelhi have declined during the 
lastlWo moths thereby reducing its avalabillty 
to the consumers. Government have 
received representations to step up soft 
coke despatches to Delhi. Despatches of 
soft coke to various States and Union 
Territories including Delhi. have declineddur 
to faR in the overaH production of soft coke in 
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the country. son cokepodudion has been PRIME UlNISTER.be p!eased to state: 
badly affected in Bhatar Coking Coal tid. 
which. is the main source for supply of soft 
colee to Delhi, on account of restructions 
imposed by the State Government of Bihar 
on grounds of pollution, control. Keepingh in 
view the reduction in soft coke production 
coal companies have offered to meet the 
sbodtaIy by supply of steam coal in lieu of 
allotted soft coke. itJdslructioQs have also 
been issued to the coal compaines to steps 
up production and despatches of soft coke 
to the extent possible. 

Coal Stockyard in TamU Nadu 

7450. OR. SHRIMATI K.S. 
SOUNOARAM:WiU the Minister of COAl be 
pleased to state: 

(a) the locations in Tamil Nadu where 
coal stockyards have been established; 

~) the cmeria for establishing coal 
stockyards; and 

. te) the number of new stockyards 
ProPased to be opened in Tamil Nadu? 

THE DEPUTY MINISTER IN THE 
UWlSIRY OF COAl(SHRI S.B. 
N'l'AUAGOUOA): (a) CoaI~ Indian limited 
~pmsenUytheyareoperating 
two coal stocktyards in Tamil Nadu, OfIe at 
Madras. and the other at Coimbatortl. 

ttl) and (c). AcCOfding to the current 
sil:lckp.'d-policy responsibility klf setlHlg up 
_coa!stockyarosrests with therespecWe 
$fate GcNemmants. I is now tor each Stale 
Go¥emment to decide how many new 
stecIcyaItt$ should be set up in the State. 

(TransIationJ 
NaI10mI Foootww development 
~ 

7451. StQJi,J..RAltNA: Will .. 

(a) whether haly has decided to set up 
a national Footwear DeWlopmerlt Instutute 
in India, if so, the details thereof; 

(b) the extent to which encouragement 
in likely to be given to the footwear industry 
in India as a result thereof; and 

(c) the time by which the said institute is . 
likely to be set up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) to (c). No formal proposal has 
been received in this regard from the Italian 
Government. The proposal, when received, 
wiU be examined by Government. 

(English) 

Consumer Protection Measures 

7452. SHRICHETANP.S. CHAUHAN: 
Will the PRIM1_; MiNISTER be pleased to 
sate: 

(a) the measures the Government 
propose to take for consumer· protection 
during the Eighth Five Year ~ period; and 

• (b) the extent of help proposed to be 
given t9 the voluntary agencies during the 
period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPliES 
CONSUMER AFFAIRS & PUBLIC 
DISTRIBUTION (SJ.IRI KAMAL UDDIN 
AHMED): (a) The Ministry o~ Civil Supplies, 
COnsumer AHairs and Public Dis1ribution, as 
a nodal Ministry in the field of cOnsumer 
protection. propOses to take following 
measu~ during the Eighth Five Year Plan 

. period:· 




